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ORDER
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Since ROC, Pune has not yet filed its rePor! desPite dtuection has been given on

10.10.2017 to file its rePort on the relief asked by the aPPlicant in this Petition' ROC is

peremptorily directed to file its rePort on oI before next date of hearing'

List this matter on 23.11.2017.
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B. S. V, PRAKASH KLIMAR

Member (Judicial)
V. NALLASENAPATHY
Member(Technical)

SECTION OF THE COMPANIES ACT: 252 ol the Companies Act, 2013.
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